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Wing to ~ of production of prin-
cipal cro.ps for pri<:e pqlicy and the 
-.d !Dr organising the collection of 
-.lequate cost ~ a OIl an All-India 
~ ana-lraping tile data up-to-
~ The main n:r;:ommendations 
...... by the Committee are as ..... :-
(I) A comprehensive scheme 
should be undertaken for 
studying the cost of cultiva-
tion of principal crops in the 
country from 196&-69 agri-
cultural season on a conti-
nuous basis. 

-{ill As an intaim measure, the 
coverage of the schemes for 
constructing the indices of 
input cost should be suitably 
e~ e  

'(ill) The Committee has also 
made a number of suggestions 
in regard to technical and 
oreanisational aspects per-
taining to the schemes for 
studying the cost of culti-
vation of principal crops and 
building up indices of iDput 
costs: 

(e) The recommendations made by 
"1be Committee are under consider a-
"tdl. 

APPOINTMENT OF CIDEF CON-
TROLLER OF ACCOUNTS, 

SUPER BAZAR, 
NEW DELHI 

:.t4O. SHRI JYOTIRMOY BASU: 
SRRI K. ANIRUDHAN: 
SHRI UMANATH: 
SHRr VISWANATHA MENON: 

Will the Minister of FOOD AND 
.AGRICULTURE be plened to state: 

(a) Whether it is a fact that ex-
-.:zet1ll7 of Jayanti ShiPping Com-
pany has been appointed as Chief 
CoDtroller of Accounts, Super Bazar, 
Wew Dal.bi; and _ 

(b) if so, the criteria on which he 
... been appointed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICUL-
URli:, COMMUNITY DEVELOPMENT 
AND COOPERATION (SHRI M. S. 
GURUPADASWAMY): (a) Tbe ex-
Secretary of the Jayanti Shipping 
Company is working as Controller of 
Accounts, as 1aJ.e representative at. the 
aceountmg Supervisors of the Super 
Bazar, MIs. S. P. Chopra & Co., 
Chartered Accountants; 

(b) MfS. S. P. Chopra & Co., 
Chartered A£countants, have appoint-
ed him as he is a qualified Chartered 
Accountant with about 13 years of ac-
counting experience. 

CONSUMER INDUSTRIES IN 
COOPERATIVE SECTOR 

441. SHRI DEIVEEKAN: 
SHRI T. D. RAMABADRAN: 
SHRI CHENGALRAYA 
NAlDU: . 

Will the Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(a) whether Government are con-
sidering any proposal to de¥elop 
consumer industries in the Co-
operative Sector to give consumer co-
operative sector controlling power in 
batgaining with the manufacturers in 
respect of supplies; 

(b) if so, when 

(c) whether Government have 
communicated to the State Govern-
ments tbe guidelines for implement-
ing the scheme; and 

(d) if 90, the reaction of State 
Governments thereto? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI M. S. GURUPADASWAMY): 
(a) Goverrunent 1s considering mea-
sures to develop COIlSUlller industries 
In the cooperative sector. However, 
the bargaining power resulting from 
such inustrieS, for the time being, -will 
be limited . 
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(b) Individual proposals are being 
taken up with e1fect fram the current 
financial year. 

(c) Yes, Sir. 

(d) In pursuance of the guidelines 
circulated, State Gorernments are 
formulating concrete proposals. 14 
such proposals have so far been 
approved. 

IMPORT OF FERTILIZERS 

442. SHRI DEIVEEKAN: 
SHRI ANBUCHEZHlAN: 
SHRI T. D. RAY.ABADRAN: 

Will the Minister of' FOOD AND 
AGRICULTURE be pleased to state: 

(a) whether it is a fact that there 
was a proposal to import about a mil-
lion tonnes 01 fertilizers during 1967-
68; 

(b) whether it is also a fact that 
our efforts to import fertilizers at 
competitives prices have suffered 
muc!b. as a result of the continued, 
closure of the Suez Canal; ahd 

(c) if so, the total loss suffered as a 
result of the Suez closure? 

THE:MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SH1U ANNASAHIB SHlNDE): (a) 
The ProgramIJle for the year 1967-68 
envisaged import of 0.90 million ton-
nes of nitrogen; 0.30 million tonnes 
of P205 and 0.30 million tonnes of 
K20. 

(b) The cntraots for the import of 
fertilizers are generally made on 
F.O.B. terms. The freight element has 
not, therefore affected the competitive 
eharacter of the purchases effected. 

(c) Does not arise. 

SECOND SUGAR WAGE BOARD'S 
R1!:POR'l 

443. SHRI DEIVEEKAN: 
SHRI T. D. RAMABADRAN: 

W"1l1 the Minister of LABOUR AND 

REHABILITATION be pleased .... 
state: 

(a) whether the second W ... 
Board for sugar mills has submittl!ll 
~ final report; 

(b) if so, the broad recolIllDeDda-
tions thereof; and 

(c) if not, the reasons for the delQ'P 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI l'IATHI): 
(a) and (b). The Board has IMIt" 
yet submitted its final report. It 
has, however, recently made interia 
recommendations concerning ate cL 
retirement, annual increments...r 
the computation of dearJJelS 
allowance. Copies of these have bee. 
placed on the Table of the Sabh&. 

(c) The Board has to deat with tile-
COIIIIPlex question of wages in respd 
of an industry having establishInelllbl' 

~ spread over severa! States. H 
is seized of the problem and is tryiDC: 
to camplete its work as earl,. _. 
possible. 
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